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12  NOON 
CALLING ATTENTION TO A MATTER 

OF URGENT PUBLIC IMPORTANCE 

REPORT THAT THERE WILL BE AN INCREASE 
IN THE SELLING PRICE OF WHEAT AND WHEXT 

PRODUCTS WITH EFFECT FROM MARCH 1, 
1969 AND TOE CONSEQUENCES FLOWING 

THEREFROM 
SHRI N. SRI RAMA REDDY (Mysore): I 

beg to call the attention of the Minister of 
Food and Agriculture to the report that there 
will be an increase in the selling price of 
wheat and wheat products with effect from 
March 1, 1969 and the consequences flowing 
therefrom. 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD, AGRICULTURE 
COMMUNTTY DEVELOPMENT \ND CO-
OPERATION (SHRI ANNASAHEB 
SHINDE) : Sir, the report that prices of wheat 
are to be increased from 1st March, 1969 is not 
correct. A scheme was under consideration for 
the supply of a portion of the wheat quota of 
the roller flour mills in the form of white 
wheat. As the Government issue price of white 
wheat is higher than the Government issue 
price of red wheat, the scheme envisaged an 
upward revision of the prices of wheat 
products also with effect from 1st March, 
1969. The scheme has been postponed for the 
present and there is not going to be any 
increase in the prices of wheat products 
manufactured by the roller flour mills with 
effect from 1st March. 1969, 

SHRI N. SRI RAMA REDDY: It is very 
heartening to note that there will not be any 
increase in the prices. Is it the case in the case 
of imported wheat as well as indigenous 
wheat or is there any difference between the 
prices of indigenous wheat and the imported 
wheat and wheat products ? 

SHRI ANNASAHEB SHINDE: The hon. 
Member will be interested to know that the 
issue price of wheat at present is Rs. 70 per 
quintal for red wheat and Rs. 85 per quintal 
for the white wheat and Rs. 95 per quintal for 
the superior wheat. The Member may be 
aware that in order to help the farmers last 
year when large surplus came into the market, 
we assured on 

the floor of the House and a number of times 
the hon. Minister for Food mentioned—that we 
are prepared to purchase all the foodgrains 
offered by the fanners at the procurement 
prices. We purchased all the wheat, whether 
red or white, at tne procurement prices, 
namely, Rs. 76 for the red wheat and Rs. 81 for 
the superior wheat. The red wheat which is 
indigenously procured at Rs. 76 is being sold 
at Rs. 70 per quintal. That means we are 
incurring a loss of Rs. 6 on indigenously 
procured, wheat. The idea was that the 
imported wheat as well as the indigenously 
procured wheat should be pooled together but 
the difficulty is, we are not in a position to 
dispose of the white wheat which is with the 
Food Corporation. That is whv it came up for 
consideration. For the time being this has been 
deferred. Therefore the Member should not 
have any anxiety over this. 

SHRI N. SRI RAMV REDDY: What about 
the prices of other foodgrains apart from 
wheat? 

MR. CHAIRMAN : You can find out about 
this outside the House. 

SHRI SANDA NARAYANAPPA (Andhra 
Pradesh) : May I know whether any 
representations have been made regarding the 
increase in the price structure of wheat and 
wheat products to the Government of India ? 

SHRI ANNASAHEB SHINDE: There was 
no question of representation being received 
because this matter was discussed with the 
representatives of the roller flour mills by the 
Secretary, Food Department, and naturally the 
various points were discussed and the 
difficulties of the industry were brought to our 
notice. 

SHRI N. PATRA (Orissa) : May I point out 
to the Minister that it is not only in the case of 
wheat that a rise in the price is contemplated 
but in to-day's paper we find that the DMS is 
going to raise the price by ten paise for milk. 
There is a tendency on the part of the people 
holding some ingredient to charge a higher 
price and the Government is conceding this. In 
this case 
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[Sari N. Patra.] also they have almost 
conceded but afterwards they thought there 
will be some agitation and there was this 
CaUing Attention Notice also given. In the 
case of the Milk Scheme they are going to 
raise the price. What is ihe Government doing 
about these? 

THE MINISTER OF FOOD AND 
AGRICULTURE (SHRI JAGJIVAN RAM) : 
The point is whether we can go on .subsidising 
whether it is milk, wheat or wheat products 
and if we have not to incur heavy losses on the 
sale of these products, certainly we will have 
to charge an economic price whether it is milk 
or wheat or wheat products. As it has been 
explained, in the case of wheat when we issue 
the white wheat to the roller flour mills, it 
costs higher than the red wheat. Naturally the 
price of the wheat products wil] 
proportionately rise. About the DMS I have 
not the details but if the procurement price is 
higher, certainly the DMS will have to see that 
they do not incur losses and they charge from 
the consumer an economic price. 

SHRI A. G. KULKARNI (Maharashtra): On 
a point of clarification I wanted to know from 
the Government whether there is any 
representation made by the roller floor mills ? 
Because of the minimum economic capacity, 
because ali these mills hav© been imported 
from abroad, it has been found necessary that 
they be licensed for a capacity of 25 to 30 
tonnes due to machine design. The capacity 
installed is round about 50 to 75 tonnes. May I 
know whether, in order to employ the 
maximum capacity, as these have been 
established at a great cost in foreign exchange, 
the Government has a scheme to feed these 
roller mills with whatever wheat and at 
whatever price is favourable to the 
Government because all that atta can go to the 
hotels or to the industry for starch manufacture 
? So, why is the Government not giving more 
wheat at ;iny price to them so that their 
capacity can be fully utilised ? 

SHRl ANNASAHEB SHINDE : An export 
committee has gone   into   this    and 

come to the conclusion that the established 
capacity is much more than actually required. 
Actually, the hon. Member being such a 
knowledgeable person, must be knowing that 
some of the mills are finding it difficult to 
dispose of their products when only 50 per 
cent, of their capacity is being utilised. The 
installed capacity is 3,88,000 tonnes and we 
are issuing them just 1.8 lakh tonnes—which 
is about 50 per cent, but this capacity we lind 
is enough to feed the existing needs of the  
various types of consumers. 

SHRl K. CHANDRASHEKHARAN 
(Kerala) : The price of wheal every year has 
been on the increase. We have also been 
importing increased quantities of wheat every 
year. May I know whether the importing of 
wheat from outside has anything to do with 
the price relation in this country in regard to 
wheat ? What is the percentage of wheat 
imported from outside in relation to the total 
quantity of wheat required in the country? May 
I also know whether there is any prospect of 
decreasing the price of wheat in so far as such 
wheat is distributed through the ration shops 
particularly in the non-wheat eating areas in 
the country? 

SHRl ANNASVHEB SHINDE: The 
Member may be aware that our wheat pro-
duction is going up and naturally the imported 
component of the total wheat available is 
getting reduced. We have to see in this 
connection that we have to reconcile the 
interests of the consumer and the producer and 
from that angle the Government is pursuing a 
policy and as has been expressed by the 
Minister, we cannot go on indiscriminately 
subsidising the distribution ot. food because 
our economy will not be in a position to bear 
such a heavy burden for such a vast 
population of this country. 
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SHRIMATI   LALITHA   RAJAGOPAL- 
AN (Madras) : Tlie selling price of any article, 
specially the selling price of an essential 
commodity always rises up when there is a 
shortage of that commodity, or there is a 
tendency for the existing stocks to fall. So the 
rise in the price of wheat Ls attributed to many 
factors. Is it not a fact that the wheat stock 
position fell to the dangerous level of 5 to 6 
lakh tons by the middle of November and that, 
when a substantial part of the buffer stock was 
hoped to be built up to the extent of 6 million 
tons from imported PL-480 wheat, only 3.5 
million tons of such grain were 

 

SHRI N. SiU    RAMA   REDDY:    His
accusation as far as I have understood him 
has.no meaning. I was only asking for the 
veiling price of wheat. So far as the 
Governmeat was concerned, I was not 
standing La the way of increasing the pur-
chase price. 
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[Shrimati Lalitha Rajagopalan.) received, 
leaving nothing for the buffer stock? So may I 
know, Sir, from the Government what steps 
they are goinn to take to meet the situation und 
in what way they are going to try and control 
the price not only of this commodity but of 
other foodgrains as well? 

SHRI ANNASAHEB SHINDE: I would like 
to dispel tbe fear of the hon. lady Member by 
saying that at present tfcere is no problem to 
fear. The problem now is really how to dispose 
of our stock of white wheat and there need be 
no undue anxiety that there is no adequate avail-
ability, of food in this country. 

 
SHRI GODEY MURAHARI (Uttar Pradesh): 

J would like to know from the Government 
whether their attention has been drawn to a 
report in the newspapers that tbe ECM 
countries have decided to destroy certain stocks 
of foodgrains because they have a surplus. And 
if that is a fact, I would like to know whether the 
Government of India would make some 
representations to the ECM countries that when 
there are so many starving millions in countries 
other their own there need not be any 
destruction of their surplus foodgrains. 

SHRI ANNASAHEB SHINDE: I    do 
not know; at least it has not come io our notice. 

SHRI GODEY MURAHARI; I can give yon 
the press report. 

SHRI CHITTA BASU (West Beneal) : May I 
know, Sr. from the hon. Minister whether there 
bas been any rise of price of foodgrains 
including wheat distributed through the public 
distributive system and, if so. the reasons 
thereof, and whether also the Government is in 
a position to assure us that, now that the 
procurement is almost over on the basis of the 
price fixed by the Government, there would be 
no    further 

increase in the prices of tht foodgrains 
distributed through the public distributive 
channel ? 

SHRI ANNASAHEB SHINDE: 1 h*re 
already explained tbat foodgrains are being 
issued at these prices. For red wheat it is Rs. 
70 a quintal, for white wheat it is Rs. 85 a 
quintal and for superior wheat it is Rs. 95 a 
quintal. That decision was taken quite a few 
months earlier and tbere-sfter there has been no 
change as far as these issue prices are 
concerned. 

SHRI CHITTA BASU: Sir, I have not got 
the answer. My question was this. The price 
has been fixed for the procurement. Now the 
hon. Food Minister says that they are not in a 
position to subsidise. Now, since the price has 
been fixed for procurement of wheat and other 
foodgrains, there should be no further increase 
in the isaue price, because already the 
foodgrains have been procured at the fixed 
prices. Is the Government in a position to 
assure this House to this effect? 

SHRI IAGHVAN RAM : As I explained—
the House is aware—our procurement price for 
the indigenous red wheat is Rs. 76. That is 
only the price that we pay to the fanners; 
establishment charjes. overhead expenses, 
interest and godown charges are separate. But 
our issue price is Rs. 70. It means that for 
every quintal we are losing 10 to 12 rupees. 
Now there may be an occasion when, without 
revising the procurement price, the issue price 
may have to be revised. I wiH not give any 
assurance that the issue price will not be revis-
ed. 

SHRI CHITTA BASU: That is the question. 

SHRI IAGIIVAN RAM: Yes, of course. 
The question of procurement price may arise 
again for the next season and the decision may 
have to be taken in the Chief Ministers' 
Conference, Chief Ministers of the rabi 
States. 

DR. BHAI MAHAVIR (Delhi) : I eeek a 
clarification. Sir. The reply given by the hon. 
Mr. Shinde was that the scheme   tn 
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raise the price has been deferred for the 
present, whereas the hon. Food Minister 
stated  

 Now I suppose there is a contradic-
tion between tbe two and so I would like to 
know if it is the idea that we have deferred a 
decision only for the present and we are 
thinking of taking a decision when the 
situation is more convenient, when 
particularly—one may think—the Parliament 
is not in session for example. Number two is 
regarding the question of subsidy and there I 
wish to ask the hon. Minister if up till now the 
effort was to provide wheat at a controlled 
price to the whole population of the country. 
Now, if that becomes difficult, the subsidised 
'.ale price, if every person, high and low, is 
covered and is charged the same subsidised 
price, if that becomes difficult, and if only 
people with low income or with fixed income, 
or the poorer class of people, if they only are 
to be supplied with foodgrains at subsidised 
prices—it is only they who need to be 
helped—does the hon. Minister not accept the 
proposition in tbat case that Government 
should undertake to subsidise the sale of 
foodgrains to that class only and leave the 
upper class to get their requirements of 
foodgrains from the open market at the 
prevailing prices ? As things are at present, 
there is also the free open market. Now is this 
concept of subsidy acceptable to the Govern-
ment, or not? 

SHRI JAGJIVAN RAM: Tlie hon. Member 
has not tried to understand the two answers 
given by me and my colleague. There is no 
contradiction between the two. What I have 
said in reply to Mr. Varma's question is that we 
do not propose to revise the procurement price 
during a season once it has been fixed earlier, 
and what my colleague answered is that any 
scheme to raise the price of the wheat products 
consequent upon the probable supply of white 
wheat to the roller flour mills has been 
postponed. It is not that we will be introducing 
it at a convenient time; every time is a 
convenient time for any just cause, and if we 
issue white wheat to them, 

there will be an increase, whetiier Parlia-ment 
is in session or Parliament is not in session. 

PAPERS LAID ON THE TABLE 

PAPERS    UNDER    ARTICLE     151 OF THE 
CONSTITUTION 

THE DEPUTY PRIME MINISTER AND 
MINISTER OF FINANCE (SHRT MORARJI 
R. DESAI): Sir, I beg to lay on the Table a 
copy each of the following papers under 
clause (1) of article 151 of the Constitution 
:— 

(i) Appropriation Accounts of Railways 
in India for 1967-68 (Parts I and (II). 
(ii) Block Accounts (including Capital 

Statements comprising the Loan Accounts), 
Balance Sheets and Profit and Loss Accounts' 
of Indian Government Railways. 1967-68. 

(iii) Audit Report, Railways, 1969. 
[Placd in Library. See No. LT—61/ 69 for 

(i) to (iii)]. 

ECONOMIC   SURVEY, 1968-69 

SHRI MORARJI R. DESAI: Sir, I also beg 
to lay on the Table a copy of tbe Economic 
Survey, 1968-69. [Placed in Library. See No. 
LT—63/69]. 

NOTIFICATIONS OF THE    DEPARTMENT OF 
COMMUNICATIONS (POSTS AND TELEGRAPHS 

BOARD) 
THE MINISTER OF STATE IN THE 

MINISTRY OF INFORMATION AND 
BROADCASTING AND COMMUNICA-
TIONS (PROF. SHER SINGH) : Sir. I beg to 
lay on the Table a copy each of the following 
Notifications (in English and Hindi) of the 
Department of Communications (Posts and 
Telegraphs Board) :— 

(i) Notification G.S.R. No. 2037, dated 
the 15th November, 1968, publishing the 
Posts and Telegraphs Department Operator-
CMM-Mechanic for French Digging 
Machines Recruitment Rules, 1968. 


